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BroE ORDAN OCATIONS 1o, 120 AND 1o OF T 0
TAKEOVERS) REGULATIONS, 2011,AS AMENDED,
TO THE PUBLIC SHAREHOLDERS OF

SABOO BROTH ERS LIMITED

. LOTI00RJ1979PLCOC
Registered Office: 220, A Y wa, Udaipur -313001, Rajasthan, Incie; Contact Number: +0
Website
Open Offer for acquisition of up to 15,85,012 (Fifteen Lakhs Eighty-Five Thousand and Twelve) Equity Shares, representing 26.00% (Sixty Percent o0, {Siiy Parcan) of the Voting Share Capitalof Saboo Brothers Limited, at an offer price of
Rs.18.50/- (Rupees Eighteen and Fifty Paise Only Only) per Equity Share, to the Public Shareholders of the Target Company, by the Acquirers namely being, Mr. Rajan Kantilal Shah, Mrs. Chhaya R Shah, Mr. Sanket Shah, Mr.
Shagun Rajan Shah, J P Enterprises, Harshali Multitrade Private Limited, Hazun Un Package Private Limited, and Nidus Software Solution Private Limited pursuant to and in compliance with the provisions of Securities and
Exchange Board of India (Substantial Acquisition of Shares and Takeovers) Regulation, 2011, as amended
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